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(b) whether Government have 
. made an assessment as to how far 
the assistance already given has 
helped the producer and benefited the 
workers; 

(c) whether complaints have been 
_received from various quarters about 
the misuse of funds and mal-func-
tioning of the cooperatives engaged in 
-husk collection and distribution; and 

(d) whether Government propose 
"to arrange 'for a thorough inquiry 
into the functioning of the coopera-
tives at the vonidus levels and the 
progress of the development schem~ 

and also the complaints referred to 
in (c) above? 

THE MINISTER OF STATE IN 
THE MI~ISTRY OF INDUSTRY 
(SHtRI CHARANJIT CHANANA): 
(a) Yes, Sir. The Governnlent of 

Kerala have sent a scheme for deve-
lopment of Coir Industry during the 
fiVe year period 1978-79 to 1982-83, in-
volving an outlay of Rs. 61.62 crores 

<consisting of Rs. 24.24 crores as assist-
ance frOm the Centre, Rs. 32.38 crores 
as institutional finance and Rs. 5 crores 

. as the state Government's contribu-
tion under the plan. 

(b) A total of 270 Coir Primary So-
cieties, 13 Manufacturing Societie.s and 
four Central Coir Marketing Societies 
haVe been restructured and brought 
under the CoiT Development Scheme. 

(C) No, Sir. 

(d) Does not arise. 

Clashes between High Castes and 
HariJans 

1093. SHRI MADHA VIRAO 
DIA: Will the Ministpr of 
AFFAIRS be pleased to state: 

SCIN-
HOME 

(a) the number of cases in all 
states where clashes between high 
castes and Harijans took place during 
"the last six months; 

(b) the number of cases in which 
clashes were violent and persona 
killed therein; and 

(c) the remedial measures taken by 
State Governments? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SH!RI YOGENDRA MAKWANA): 
(a) As per the information received 
from the state Governments the num-
ber of cases where clashes betweoi!f.l 
high castes and Harijans took place for 
the period December, 1979 to March, 
1980 was 3706. 

(b) As per the information received 
from the state Governments the num-
ber of cases in which the clashes were 
violent and persons killed therein waS 
127. 

(c) The Home Minister has · .. vritten 
On 10th March, 1980 to the Chief Mi-
nisters/Governors of States, where 
('rimes against members of Scheduled 
Castes have been occurring, conveying 
to the State Governments guidelines 
of precautionary and preventive, puni-
tive anrl rehabilitative measures to be 
taken for effectively dealing with 
crimes against them. Steps to be taken 
to prevent and deal effectively with 
atrocities on SCheduled Castes and 
for their economic development were 
also discussed in detail in the Confer-
ence of Chief Ministers/Governors held 
on 8th April 1980. The state Govern-
ments have 'been in full agreement 
with the approach suggested by the 
Government of India and endorsed at 
the Conference on 8th April, 1980. 

Dismissal of CaYlteen Employees at 
Calcutta 

1094. SHRI SATYA SADHAN 
CHAKRABORTY: Will the Mini!ter 
of INDUSTRY be pleased to state: 

(a) whether 52 canteen employees 
of National Instruments Ltd .. Cal-
cutta were dismissed from service In 
1971; 
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(b) if so, have they been issued any 
dismissal order and paid their legal 
dues; and 

(c) if not, the reasons why they 
have been prevented from joining their 
duties since 1971? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHJlI CHARANJIT CHANANA) : 
(a) to (c). The canteen 'W'orkers of the 
canteen of National Instruments Limit-
ed Calcutta are not the employees of 
th~ Company but of the Canteen Ma-
naging Committee. The question, 
therefore of dismissal of any canteen 
worker by the Company does not 
arise. 

IDflltration from Ba.nl'ladesh 

1095. SHRI INDRAJIT GUPTA: 
SHRI P. K. KODIY AN : 
SHRI P. M. SA YEED : 
SHRI M. V. CHANDRASHE-

KHA,RA MURTHY: 

Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) whether Government are aware 
that the flow of illegal immigrants 
from Bangladesh to the north-eastern 
region of the country has been conti-
nuing unabated; 

(b) if so, the number of such 
people who came during the last 
three months; and 

(c) what steps are beini taken by 
Government to prevent such illegal 
immigration to the country? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SH,RI YOGENDRA MAKW ANA) : 
(a) and (b). Attempts by Bangladesh 
nationals to enter North-Eastern Re-
gion clandestinely are continuing. A 
total of 1573 persons were sent back 
by BSF deployed on the border during 
the period 1st February to 30th April, 
1980. 

(C) Government have already 
strengthened vigilance on the border 
by intensifying land and riverine pat-
rolling along the Indo-Bangladesh bor-
der and deployment of additional bor-
der forces. Government of Bangladesh 
ha Ve also been requested for their co-
operation in putting a stop to ille,al~ 
in til tra tion. 
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